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(d) if not, the ,~ for. the short-
fall and spec:al meahres taken or 
being taken te coni'plete the l'acklog? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHlU YOGENDRA MAKWANA): 
(a) to (b). Two statements are l;-.id on 
the Table of the Lok Sabha. rPl(tced 
in,' LibraTl/. See No. LT-2472/811. 

(c) No, Sir. 

(d) A statement laid on the Tr.ble 
of the House. [Placed in Library. See 
No. LT-2472/81]. 

Valve Division of BBEL In Kerala 

9243 SHRI A. A. RAHIM: Will the 
Mini t~r of INDUSTRY be pleased to 

state: 

(a) whether any decision bas been 
taken to locate the proposed Valve Di .. 
v:sion of. the B;H.E.L. at Thiruvila in 
Alleppy District (Kerala); 

(b) it so, when the plant is pxpect-
ed to start production; and 

(c) if Dot, the reasons therefor? 

THE MINISTER or -STAT1E IN THE 
MINISTRY OF INDUSTRY (SHRl 
CHARANJIT 'CHANANA): (a) No. 
Sir. 

(b) Does not arise. 

(C) The project has not yet been 
approved by Government. 

Outlay for Nagaland 

9244. SHRI CHINGWANG KON" 
YAK; Will the Minister of PLANNING 
be pl€ased to state: 

(a) the total Sixth Five Year Plan 
Outlay for the State of Nagalan1; 

(b) the part of the Outlay to be 
provided by the Union Government; 
and .-.... ' 

. ,t .'; 

(c) the i t erent~a .  of develop .. 
ment wU h respect've outlays? 

THE MINISTER OF PLANNING 
AND LABOUR (SHRI NARAIN DATT 
TIWARI): (a) as. 210 crores. 
(b) Rs. 209.5 crores. 

Htad of Development 

~

I. Agriculture &, Allied Services 

2. Cooperation 

s. Power 

4. Industry It Minerals 

5. Transport It Communi-
cations 

6. Educaion 

7. Health 

8. Watr Supply 

9. Housing & Urban De-
velopment 

10. Other Social &, Community 
Services 

II. Economic &, General 
Services 

TOTAL 

(Ra. 
crorcs) 
Approved 
ouday 

51' 75 

"50 

15'25 

12'00 

56'05 

II' 65 

8'00 

16· 75 

18'00 

210'00 
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ModeraiatioD Of Police Force 

9246. SHRI K. p. SINGH DEO: ~~ill 

the Minister of HOME AFFAIRS be 
pleased to refer to the reply given to 
Starred Question No. 37 on the 18th 
February, 1981 regarding modernisa-
tion of police force and state; 

(a) whether the views of the state 
Governments with regard to their 
needs have since been ascertained; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
and (b). All the State Governments 
have been requested to send to the 
Ministry of Home Affairs perspective 
plans of action for the ten years pe .. 
riod 1980-90 under the Scheme for 
Modernisation of State Police Forces. 
The same has so far been received 
from Kerala, Manipur, Sikkim and 
Uttar Pradesh. The requirements of 
funds are of the ord,r of as. 1713.00 
lakhs for Kerala, RSj 272.34 lakhs t.CJt 
S:kkim, Rs. 368.56 for Manipur and 
Rs. 2729.20 lakhs for uttar Pradesh for 
modernising their State Police Forces. 
Perspective plans are awaited from 
other Sta tes. 

Meeting of Eastern Zonal Couaeil 

9247. SHRI K. P. SINGH DEO: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the Eastern Zonal Coun-
cil met recently; 

(b) if so, the main recommendations 
or decision reached at th:s meeting; 

(c) whether the Council discussed 
and decided about special measures to 
maintain law and order problem and 
also to give a positive boost to the 
economic upliftment of the Eastern 
States; and 

(d) if so, the details thereof? 

THE MINISTER OF STA'm IN THE 
M.INIST,R.Y OF HOME AFFAXRS. 




